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I TEM NO 2 & 48 COURT No. 1 SECTI ON PI L

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS

I.A Nos.12, 13 & 17 in WP.(CO No. 888/1996

ALM TRA H. PATEL & ANR Petitioner(s)
VERSUS
UNION OF I NDI A & ORS. Respondent ( s)
(For intervention and permission to allotnent of |and at Bhati M nes and office
report)
W TH

I.A. NO 20 INWP.(C NO 888/1996
(for inpleadnent and office report)

Date: 06/03/2009 This Petition was called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTI CE MARKANDEY KATJU
HON BLE MR JUSTI CE P. SATHASI VAM

For Petitioner(s)/ Gopal Jain, Adv. (A.C)

Sanjiv Sen, Adv. (A C)(NP)

For Respondent (s) Vi vek Sharma, Adv.for

Mani k Kar anj awal a, Adv.

o -

Jatin Zaveri, Adv.
V. G Pragasam Adv.
S.J. Aristotle, Adv.
Prabhu Rama Subr amani an, Adv.

Kul deep S. Pari har, Adv.
H. S. Pari har, Adv.

. L.C Agrawal a, Adv.
.Bijan Kr. Chosh, Adv.

. K. B. Roht agi , Adv.

< 5 5% %% 333 % 33 5 3

Rakesh Uttanthandra Upadhyay, Adv.
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Gp. Capt. Karan Singh Bhati, Adv.
Khwai r akpam Nobi n Si ngh, Adv.

.K K. Rai, Adv.
S.C. Patel, Adv.

Vijay Panjwani, Adv.
. B. B. Si ngh, Adv.

Shiv Sagar Tiwari, Adv.
. Yogendra Kurmar Dwi vedi, Adv.

< 55 5 % 33 33

E. V. Vi dya Sagar, Adv.



T. S. Doabi a, Sr. Adv.
S.WA. Qadri, Adv.
Suni ta Sharma, Adv.
Y. P. Mahaj an, Adv.

A. Tarique, Adv.

ss Vanita, Adv.

D. S. Mahra, Adv.

Ani| Katiyar, Adv.
S. N. Terdal , Adv.

Jana Kal yan Das, Adv.
Pradeep M sra, Adv.
H. K Puri, Adv.

Ani | Shrivastav, Adv.

. Mani sh Kumar, Adv.for
Gopal Singh, Adv.

Ashok WMat hur, Adv.

.M A Chinnasarny, Adv.
Manoj Saxena, Adv.

Raj ni sh Kr. Singh, Adv.
Rahul Shukl a, Adv.for
T. V. George, Adv.

s. Umla Sirur, Adv.

P. Ranmesh Kumar, Adv.

Aparna Bhat, Adv.
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75 5 5533 3 % 55 5 5 3 3 SFITITFIS

Ms. |.M Nanavati Associ ates

Ms. Kirti Renu M shra, Adv.

<

Ashok K. Srivastava, Adv.
A. Subhashi ni, Adv.

Vi shnu B. Saharya, Adv.for
Saharya & Co.

o -

D. N. Gobur dhun, Adv.
Ceeta Luthra, Adv.

Naresh K. Sharma, Adv.

Ri ku Sarma, Adv.for
Cor porate Law G oup

Ajay K. Agrawal, Adv.
Tara Chandra Sharma, Adv.
Arvind Kumar CGupta, Adv.
R K. Adsure, Adv.

Subr amoni um Prasad, Adv.

Pal | av Shi shodi a, Sr. Adv.
D. N. M shra, Adv.
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M. Al ban Toppo, Adv.

Ms. Jyoti Mendiratta, Adv.

M. Bharat Sangal, Adv.

Ms. D.Bharthi Reddy, Adv.

M . Mahi nder Si ngh Dahi ya, Adv.
Sumita Hazarika, Adv.

Ani | K. Chora, Adv.

Kam endra M shra, Adv.

Mani sh Si nghvi, Adv.
M1lind Kumar, Adv.

s SR s 5§

Ranesh Babu M R, Adv.
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Devendra Singh, Adv.
Kam ni Jai swal, Adv.
Raj esh Srivastava, Adv.
R Ayyam Perumal , Adv.
Janar anj an Das, Adv.
Swet aketu M shra, adv.
P. P. Nayak, Adv.

Mukesh Vernma, Adv.

M R. Shanshad, Adv.for
Y. P. Dhi ngra, Adv.
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Praveen Swarup, Adv.
P. P. Si ngh, Adv.

Manj it Singh, Adv.
T. V. George, Adv.

Shail Kr. Dwi vedi, Adv.
Amt Singh, Adv.for
G V. Rao, Adv.

K. N. Madhusoodhanan, Adv.
R Sat hi sh, Adv.

G Prakash, Adv.
Sudhi r Kul shresht ha, Adv.
Asha G Nair, Adv.

For Applicant in M.K N
IA 20 in WC 888/96

al gopal , Sr. Adv.

A. P. Mukandan, Adv.
Rituraj Biswas, Adv.
Subhash, Adv. for

L. C. Agarwal a, Adv.

. Pawan S. Bi ndra, Adv.for
Kavi ta Wadi a, Adv.
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T. Hari sh Kunmar, Adv.
V. Vasudevan, Adv.

==



K. Ganmbhir, Sr. Adv.
P

Ram Ekbal Roy, Adv.
Har shvar dhan Jha, Adv.

S. Thananj ayan, Adv.

Sanjay R Hegde, Adv.
Amt Kr. Chaw a, Adv.
A. Rohen Singh, Adv.

Ni shant M shra, Adv.

Edwar d Bel ho, Adv.

P. At hui rei R Naga, Adv.
Rituraj Biswas, Adv.

Vi kuolie N. Kera, Adv.

Bi shwaj it Bhattacharyya, Sr. Adv.
Debashi sh Mukherjee, Adv.

Aj ay Singh, Adv.

D. K. Si nha, Adv.
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Aruna Mat hur, Adv.for
Ar put ham Aruna & Co.

wn -

N. M Ghatate, Sr. Adv.

C.D. Singh, Adv.

Vai ragya Vardhan Dubey, Adv.
Sunny Chowdhary, Adv.
Aditya Singh, Adv.

Upasana Nath, Adv.

. Hemanti ka Wahi, Adv.
Pi nky Behera, Adv.
Somanat han Padhan, Adv.

Vi shwaj eet Bhattacharya, Sr. Adv.
Sandeep S. Tiwari, Adv.

Jai deep Gupta, Sr. Adv.
S. M Jadhav, Adv.
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UPON hearing counsel the Court nmade the foll ow ng
ORDER

Li st in August, 2009 along with Contenpt Petition.

(Parveen Kr. Chaw a) (Veera Verna)
Court Master Court Master



